
AU-&t'm. —. •ij 

>6. Shri 	11.L. 	Pasuan, __- R enistrar. 

p.øo. • 
Defects in item Nos. 19 and 21of the s 

't report have not yet been rerTloved. 	List 	on 29.2 ,/ 
f_I  

removal of defects. 

S 
(ALL. 	Pis. 
Renistra.: • 

• •, 
Shri, M.  L. Paswan, Registrar Incharge. 

Learned Counsel for the applicant is absen, 
L 

'. ./• 
has not been removed. It 193.96 be fixed for ro 

• 

defects. 	 . 

r 
M. 	L. 

if Registra 

I 

• -• 



/ 

PI(I 

j:

Tb00496  

/ 9.3.96 Shri. M.L. Paswari, Registrar lnchage. 
S. •• •• 

Learned Counsel for the appljcant 

Defects not removed. It 02.04.96 be fiXLd for 

defects. 

1. L. P 
Rgistra '.,. 

Shr.i M.L.Paswan, Registrar I/c 
.... 	 I 

.. 
Defects as pointed out in the Scrutiny 

Report have not yet been removed. Liston 
-- r LUL emoval of defects. 	 9;v 

(M.L.paswan) 
Regi3trar I/c 

3/08.05,96 	 Shri. M. L. Paswan, Registrar Incharge 

Defects have not been removed/as yet. : 

22.05.96 for removal of defects as a lest chance. 

Shri N. L. lswan, Registrar I/c 

aswtn ) 
Registra i/: 

/ 

Defect has not been removed. Put up on 5.7.1c96 

for remova 1 of defects. 

( M.L.Paswan ) 
Registrar I/c / 

/ 

7/  / 



SKS 

Shri P.K.BisWaS 

Shri M.t.2aswafl, Registrar I/c 

None appears for the applicant. 

Defects have not been removed. [.15 t on 19.7.96 

f or removing the defects. 

ML.Paswan ). 
Registrar I/c 

iI j r,L.Paswa, 	8 ttar iC 

obody appe ai: z, or th 	BplE. LjfctP.. 

PaL b&n rcmovJo 	 to us  rj',j by,  

96. 

#AA 

neglstL'ar 11.0 

/ 
I 

I 



12/7 .8.96 
	

Shri .Z1 T..Pdswaa, Registrar Vc 
- L 

Shri, S. P. Slnha, Dy. Registrar I/c, 
 

Learned Counsel for the applicant I. absent. 

defects have not been removed. On perusaf ,  of. order no. 12 
dt. 	it appears that the instant applicant 

tbe p1d on 14.8.96 but the same could not be placed --
before the Registrar I/C on 14.8,96, The reason best known 

to the person concernho dalg with this matter, . however, 

One week time is allowed to the counsEl for the applicant 41  
who is not a-peet before me for removing the defedts. 
Put up on 18.9,96, 

S. P/.$inha 
Dy. Rejstra'r, I/c 

T" 	 Defects have not been 

removed. Defects be removed 	14.8 .96. 

	

' 	

( M. £paswan 
01  

SKS - 	 Registrar I/c 

13/11.9.96 

	

.,: I- 	. - 



S KJ 

(v.N. 1ehr/' 

Vice-ch), 

o4 - 

4/18.9.96 I Sri. S. P. Sinha, Dy, Registrar I/C. 
.S** 

Defects have not been removed. Counsel for the 

applicant is also not present. List on 1.10.96 for 

removal 'of defects. 

S. P. Sinha ) 

PKL 
	 Dy. Registrar i/C 

I! 
i/i.i0dc6 	

Sri. S. P. Sinha, Dy. Registrar I/C 
.•.• 	- 

The learned counsel for the applicant is absent. 

Defects have, not been. removed, as yet1  Although sufficient ti 

was given therefor. Let this case be placed before the 

Hon'ble Bench for further direction, fixing 8.10.96. 
1 

PKL . 

16/0. 10. 96 

17./28.11.96. 

s• —PSinha ) 
Dy. Registrar I/c 

None for the applicant. 
Four weeks further time is  allowed for 

removing defect 	Listthjg case on 	28.11.1996. 0ff ice 

to send intim7ion to the -Learned counsel for the 

applica. / 

(D . Pur kah a) 	
D.SahT 

iiember(J) 	
Member(A) 

• 	Defectshavebeafl removed. List on 17.1.97 

for he3rinq on admission. 

K . D • 5a ha) 

1'lember () 

18/02.12.97 	List on 11.02.1998 for admis 

vi,e order dated 02.12.97 passed f\1 

12/97  

(s.Das upta) 	
(V.N.Mehrotra) 

MemberA) 	
V ice-Cha irman 



Mom 

O,_468fg5 

i 

19./ 11.2.98. 	None for the applicant. List it on 23.4t 
\ 

for admission. 	 I 	\ 

/CBS/ 	 (R. Rangarajan) 	 (U.N. rJehrotra) 
tiember (A) 	 Vice—cajrmar) 

fl % 

20 

23.4.98 	 List on 26.5.98 for admi$sl3nf  

CM 
- 	 I 	 4 

(G.Narairnhrn) 	 (L.R.K.Prasad) 
MemberJ) 	 Member (A) 

21./ 26.5.98. 	None for the applicant. List it 
0 

21.8 98 

for admission. 

Wk )  
/CBS/ 	(L.R.K. Prasad)' 	 (v.N. Me4rotra):. 

Ilember (A) 	 e—biir,man 

22.! 21.8.98. 	None for the applicant. 

Nobody appears for the applicant todáyaiso, 

The 10A is dismissed for default. 

- 	 I 

/CBS/ 	(L.R.K. Prasad) 	 (U.N. Ilehrotra) 

I
11ember (A) 	 Vice—chairman 


